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Supreme Court

Bharat Udyog Ltd. v. Ambernath Municipal Council, (P.S. Narasimha and Alok Aradhe, JJ.), 2026
SCC OnLine SC 463

Central Transmission Utility of India Ltd. v. Sumit Binani, (Sanjay Kumar and K. Vinod Chandran,
J1.), 2026 SCC OnLine SC 461

Chinthada Anand v. State of A.P., (Prashant Kumar Mishra and Manmohan, JJ.), 2026 SCC OnLine

SC 466

Pooja Pal v. Union of India, (Surya Kant, C.J. and Ujjal Bhuyan and N. Kotiswar Singh, JJ.), 2026
SCC OnLine SC 468

Rashtriya Chemicals & Fertilizers Ltd. v. CCE, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 465

State of H.P. v. Hukum Chand, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
462

Sucheta v. Union of India, (Surya Kant, C.J. and Ujjal Bhuyan and N. Kotiswar Singh, JJ.), 2026
SCC OnLine SC 469

Union of India v. Balakrishnan Mullikote, (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC
464

Yogendra Kumar Singh v. Union of India, (Surya Kant, C.J. and Ujjal Bhuyan and N. Kotiswar
Singh, JJ.), 2026 SCC OnLine SC 467

Allahabad High Court

Angad Yadav v. State of U.P., (Rajesh Singh Chauhan and Rajeev Bharti, JJ.), 2026 SCC OnLine All
824

J.K. Enterprises v. Commr. of Customs, (Shekhar B. Saraf and Manjive Shukla, JJ.), 2026 SCC
OnLine All 826

Jamp India Pharmaceuticals (P) Ltd. v. Jubilant Generics Ltd., (Arun Bhansali, C.J. and Vikas
Budhwar, J.), 2025 SCC OnLine All 8675

Jamp India Pharmaceuticals (P) Ltd. v. Jubilant Generics Ltd., (Arun Bhansali, C.J. and Vikas
Budhwar, J.), 2025 SCC OnLine All 8676

Niraj Kumar Singh v. Anand Kumar Mishra, (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2026 SCC
OnLine All 825

Rameshwar Singh v. State, (Abdul Shahid, J.), 2026 SCC OnLine All 823
S. Vignesh Shishir v. Rahul Gandhi, (Rajeev Singh, J.), 2026 SCC OnLine All 827

Sandeep Audichya v. State of U.P., (J.J. Munir and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
828

Andhra Pradesh High Court

AMT Cargo Earth Movers v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP
721

Anneboina Subbarathamma v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 715

Avula Vivekananda Raeddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC
OnLine AP 709
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Basanagiri Rama Krishna v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine
AP 708

D Chenchu Naganna v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
704

Ethakotakota Padmaja Nagavalli v. Ethakota Venkateswara Rao, (Ravi Nath Tilhari and Balaji
Medamalli, JJ.), 2026 SCC OnLine AP 698

G Gajapathi v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 711

H. Muthu Raju v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 717

Inagaluri Malyadri v. Union of India, (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 716
K.V.R Transport v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 718
Kanasani Venkata Rao v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 720

Killo Lakshman Das v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
705

Koduru Picheswara Rao v. Union of India, (Ravi Nath Tilhari and Balaji Medamalli, 1J.), 2026 SCC
OnLine AP 723

Koondrapu Naidu v. State, (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 701

Krishna District Milk Producers Mutually Aided Coop. Union Ltd. v. State of A.P., (Dhiraj Singh
Thakur, C.J and Challa Gunaranjan, J.), 2026 SCC OnLine AP 714

Mulagapaka Venkatesh v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine
AP 706

Mundunuru Appalaraju v. State of A.P., (B Krishna Mohan, J.), 2026 SCC OnLine AP 722

National Highways Authority of India v. Samala Krishna Rao, (Ravi Nath Tilhari and Balaji
Medamalli, JJ.), 2026 SCC OnLine AP 699

Renukuntla Suman v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 713

Sanumuri Eswaraiah v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
702

Shaik Jameer v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 700

Shaik Khaja Mohiddin v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
703

Shaik Mastan Vali v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 710
Shaik Riyaz v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 707
Shaikalla Uddin v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 719

Vijay Agarwal v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 712

Bombay High Court

Anandkumar Sarvdeet Mishra v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom
2074

Anu Verma v. State India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 2088

Arif Amajadkhan Pathan v. State of Maharashtra, (Madhav J. Jamdar and Pravin S. Patil, ]J.), 2026
SCC OnLine Bom 2085

ASREC (India) Ltd. v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 2067
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Bhalchandra Dinkar Gondekar v. RBI, (Bharati Dangre and Manjusha Deshpande, 1J.), 2026 SCC
OnLine Bom 2089

Budharam Mangilal Bishnoi v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 2075
Corinna Valentina D'souza v. Union of India, (Jitendra Jain, J.), 2026 SCC OnLine Bom 2079
CST v. Mardia Steel Ltd., (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 6364
Elizabeth Flora Dias v. State of Goa, (Ashish S. Chavan, J.), 2026 SCC OnLine Bom 2078
Faizal Shehzad Khan v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 2064
Gagan Ace Developers v. Choice, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 2087

Janu Rama Kavate v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 2076
Kailash Bansilal Soni v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 2062
Kalani Industries (P) Ltd., In re, (Abhay Ahuja, J.), 2025 SCC OnLine Bom 6365

Kunal v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom 2073

Lilian Awour Nayamanga v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 2071

National Highway Authority of India v. Suresh Pandharinath Matre, (Arun R. Pedneker, J.), 2026
SCC OnLine Bom 2063

Nayan Thakarshi Shah v. RBI, (Suman Shyam and Shyam C. Chandak, JJ.), 2026 SCC OnLine Bom
2086

Nazim Ali Ashfaq Ali v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 2070

Oriental Insurance Co. Ltd. v. Add On Retail (P) Ltd., (Gauri Godse, J.), 2026 SCC OnLine Bom
2066

Oriental Insurance Co. Ltd. v. Nanubai, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 2081
Parag Ashokkumar Shah v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 2069

Sameer Vijaykumar Divadkar v. Nitin Jayant Divadkar, (N.J. Jamadar, J.), 2026 SCC OnLine Bom
2082

Sau. Sangeeta Sanjay Barshettiwar v. Ashok, (Nandesh S. Deshpande, J.), 2026 SCC OnLine Bom
2084

Tauhid Alam Kitabullah Shaikh v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom
2068

United India Insurance Co. Ltd. v. Leelabai Gangadhar Narwade, (Abhay S. Waghwase, J.), 2026
SCC OnLine Bom 2080

Uttam Kalu Chavan v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 2072
Vinod v. Kalpana, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 2077

Yashavant Bapu Pawar v. Amit Chandrakant Khanavare, (Sandeep V. Marne, J.), 2026 SCC OnLine
Bom 2083

Yeshwant Pandurang Worlikar v. Shankar Mahadev Patil, (Rajesh S. Patil, J.), 2026 SCC OnLine
Bom 2065

Calcutta High Court
Abdul Kalam Khan v. State of W.B., (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 2263
Abhijit Chatterjee v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 2299
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Aloke Porel v. State of W.B., (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC OnLine Cal
2304

Amna Khatoon v. Mohd. Sohail Ansari, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 2266
Anil Chandra Barman v. State of W.B., (Jay Sengupta, J.), 2026 SCC OnLine Cal 2265

Anirban Basu v. State of W.B., (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC OnLine Cal
2283

Anup Deyashi v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 2290
Arati Mondal v. LIC, (Krishna Rao, J.), 2026 SCC OnLine Cal 2298
Ashim Chakraborty v. Union of India, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 2294

Bablu Barman v. State of W.B., (Debangsu Basak and Biswaroop Chowdhury, JJ.), 2026 SCC
OnLine Cal 2269

Badrul Rahaman Mallick v. ADM(LAR), (Sabyasachi Bhattacharyya and Supratim Bhattacharya,
JJ.), 2026 SCC OnLine Cal 2278

Balmer Lawrie & Co. Ltd. v. Macarav Infrastructures India Ltd., (Rajasekhar Mantha and Rai
Chattopadhyay, 1J.), 2026 SCC OnLine Cal 2276

Bharat Bhusan Pincha v. Bikash Kr. Pincha, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
2226

Bheemappa L.K. v. Union of India, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 2301

Bhim Rai v. State of W.B., (Debangsu Basak and Biswaroop Chowdhury, JJ.), 2026 SCC OnLine
Cal 2260

Biprajit Singha Roy v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 2291

Buddhadeb Mukherjee v. Union of India, (Shampa Sarkar and Ajay Kumar Gupta, JJ.), 2026 SCC
OnLine Cal 2280

Chandu Ali Khan v. Jahangir Khan, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.),
2026 SCC OnLine Cal 2277

Chitrita Banerjee nee Roy v. Anup Kumar Roy, (Sabyasachi Bhattacharyya and Supratim
Bhattacharya, JJ.), 2026 SCC OnLine Cal 2274

Debasish Das, In re, (Md. Shabbar Rashidi and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 2270

Debiprosad Chakrabortty v. State of W.B., (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2026 SCC
OnLine Cal 2279

Dhirendra Nath Mahato v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
2297

Dinesh Agarwal v. Gostha Behari Das, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 2227
Dipak De v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 2296

Eastern Coalfields Ltd. v. Tulushi, (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2026 SCC OnLine
Cal 2225

Hotel Shambala (P.) Ltd. v. W.B. Finance Corpn., (Sujoy Paul, C.J. and Partha Sarathi Sen, J.),
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